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PREFACE

This publication contains a brief resumé of work done
by Lok Sabha during the Eleventh Session of Fourth Lok
Sabha, 1970.

New DELHI; S. L. SHAKDHER,
September 21, 1970. Secretary.
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RESUME OF WORK DONE BY LOK SABHA DURING THER
ELEVENTH SESSION OF FOURTH LOK SABHA (JULY—

SEPTEMBER, 1970)

I. DURATION OF SESSION

Dateofcommencement .
Date of adjournment sine die
Date of prorogation . .
Numberof daysof sittings
Number of hours of sittings

g

-

.

27th July, 1970

4th September, 1970
7th September, 1970

29

181 hours and 5 minutes
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Summary

1. Bills pending at the end of the last session . . .
2. Bills introduced . . . . . . . . . .
3. Bills passed by Rajya Sabhaandlaid ontheTable . . .
4. Bills passed . . . . . . . . -

5. Bills referred to Select Committee . . . . . . .

6. Billspendingat the end of the session vide para No. 1907 of
Bulletin-Part 11, dated 16-9-70. . . . . . . .
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Summary
Bills pending at the end of the last Session,
Bills introduced.
Motion for consideration negatived.

Bill returned by Rajya Sabhn with amendments— amendments agreed Lo
by Lok Sabha.

Bills pending at the end of the Session, vide Para No. 1908 of Bulletin
Part, II dated 16-9-70.

1
Bills removed from the Register of Pending Bills under Rule 113,

I3

257
28

2779



3. CALLING ATTENTION STATEMENTS
SL Brief subject Name of the Mem- Name of the Min- Time
No. . ber who called ister taken
Attention —l ——
Date of
statement -
1 2 3 4 “5
H M
1. Devastating floods in Alak-  Shri Surendra Dr. K.L. Rao o 30
‘nanda. Kumar Tapuriah —_—_—
) 28.7.1970
2. ti-indian  demonstration Shri S. Supakar Sardar 0 30.
%d attack on Indian Consu- Swaran Singh
late in Saigon. ———
29.7.1970
3. Killing of 4 Harijans in Tamdi Shri S. M. Joshi Shri Krishna 0 40
village in Sambalpur District Chandra Pant
of Orissa.
30.7.1970
4. Jhatrusion of a Pakistani aero- Shri Bal Raj Shri Narendra 0 35
- plane into Indian territory Madhok Singh Mahida
over Jaisalmer.
31.7.1970
5. British Government’s decision Shri H.N. Sardar 0 42
1o resume arms sale to South Mukerjee Swaran Singh
Africa.
3.8.1970
6. Clearance given by the Gov- Shri S. M. Shri Fakhruddin 0 40
ernment of Indiato the U.P. Banerjee Ali Ahmed
Government to nationalise
sugar mills. 4.8.1970
7. Rise in the prices of various Shri Atal Shri Y.B. Chavan 0 58
essential commodities. Bihari Vajpayee
5.8.1970
8. Reported refusal of the Central Shri Ganesh Shri Krishna 0 25
Government to grant State- Ghosh Chandra Pant
hood to Manipur.
6.8.1970
9. Reported delay in payment of Shri Samar Dr. VK.R.V, 0 41
salaries to teachers in West Guha Rao
Bengal.
10.8.1970
10. Decision of Pakistan Govern- Shri Kanwar Lal Sardar 0 12
_/ ment to dispose of Indian pro- Gupta Swaran Singh
perty.
Y 11.8.1970
11. Laying off of 50,000 colliery ShriDevan Sen - Shri Nitiraj Singh 0 23
workers by coal producers in Chaudhary
Asansol area.
12.8.1970

‘i4



HM
12. Purchase of defective tractors ShriYashpal Singh  Shri Fakhruddin 0 30
by the Government of India Ali Ahmed
from G.D.R. and their sale to —_—
farmers of Punjab. 13.8.1970
13. Flood havoc in Kerala. ShriA.K.Gopalan  Shri Siddheshwar 0 17
Prasad
14-8-1970
14. Droughtconditionsin Mysore, ShriK.Lakkappa  Shri Fakhruddin Ali 0 30
. Andhra Pradesh, Kashmir, Ahmed
Bihar, Rajasthan and other
partsof the country. 18.8.1970
15. Amarnath pilgrimage mishap. ShriD.N.Patodia Shri KrishnaChan- 0 33
dra Pant
19.8.1970
16. Reported statement of Chief ShrimatSharda ShriRam Niwas 0 42
Minister of Tamil Nadu about Mukherjee Mirdha
a separate flag for the State.
20-8-1970
17. Strike by the workers of ShriM.L.Sondhi Dr.Karan Singh 0 35
Ashoka Hotel. . -
21.8.1970
18. Siltation of sand in the upper Shri YashpalSingh Shri Siddheshwar o 19
(Northern) Ganges Canal at Prasad
Hardwar.
25.8.1970
19. Reported sale of girls from ShriKanwarLall] SardarSawarnSingh 0 32
Kerala and other parts of the Gupta
country to Europe to make 26.8.1970
them nunsforcibly.
20. Expulsion of B,B.C. correspon- Shri matiTarkesh-  ShriSurendra Pal 0 40
dent and closure of B.B.C.Unit wari Sinha Singh
in India.
27.8.1970
21. Reported decision of the Gov- Shri Samar Guha Sardar Swaran Singh 0 29
ernment to bring the ashes
supposed to be of Netaji 28-8-1970
Subhash Chandra Bose from
Japan to India.
22. Pilfering and destructive activi- ShriIndrajit Gupta  Dr.Friguna Sen 0
ties on Haldia Barauni Oil -
Pipeline. 31-8-1970
23. Drought conditions in Bihar, ShrimatiTarkeshwari Shri Fakhruddin 0 40
Eastern U.P. and other parts Sinha Ali Ahmed .
of the country
1-9-1970
24. Heavy rains and floods in Guj- Shri Deorao S.Patil ShriSiddheshwar 0 3s

arat, Maharashtra and Andhra Prasad
Pradesh and resultant loss of
life and property. 2-9-1970




4. DIVISIONS

Number of Divisions held

. 18
5. FINANCIAL BUSINESS
Subject Date of Date(s) of discussion Time
presentation taken
1 2 3 4
H. M.
() Railway Budget
Supplementary Demands 11-8-70 26-8-70) Discussion and voting on 3 38
for Grants (Railways), 27-8-70) Supplementary Demands
1970-71. for Grants (Railways).
Demands for  Excess 31-8-70
g.igrants (Railways), 1968-
(ii) General Budget
Supplementary Demands for 11-8-70 26-8-70 Discussion and voting on 2 04
Grants (General), 1970- Supplementary Demands
1. for Grants (General).
Demands for Excess Grants 28-8-70 e
(General). 1968-69.
(iii) Budget in respect of State of West Bengal
: H M.
Revised Budget (West 14-8-1970 20-8-70 *General discussionand
Bengal) for 1970-71. 21-8-70 discussion on Demands |
25-8-70 ) for Grants g‘
25-8-70 |7 50

*Voting on Demands
for Grants J

*Discussed together with Statutory Resolution regarding approval of the continuance
in force of the Proclamation under article 356 in respect of the State of West Bengal.

16



6. LEAVE OF ABSENCE

IS~}6. Name of Member Period for which leave granted w]t:a)eal:elca\rc
granted

1. Shri Maharaj Singh Bharati 27-7-70 to 3-9-70 1

2. Shri J. Rameshwar Rao 27-7-70 to 3-9-70 II

3. Shri K. Jaggaiah 24-4-70 to 20-5-70

4. Shrimati Sudha V. Reddy 27-7-70 to 3-9-70 1-9-70

5. Maharani Gayatri Devi of Jaipur 27-7-70 to 3-9-70 j

6. Shri Kushok Bakula 27-7-70 to 20-8-70

T et Baonsaley el Rajaram CRhAUR" )0 2 20 to 2-0-70

8. Shri S. K. Patil 27-7-70 to 25-8-70 5
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(iii) Motion under Rule 388 for suspension of rule

Fixation of sitting of the House Shri S.M. Banerjee
on 4-9-70.

Date on Time Remarks
Brief Subject Member | which taken
o : " motion
moved
Suspension of rule 338 in its Shri R. Umanath 28-8-70 0—31 Adopted
application to the motion
for fixing a sitting of the
House on 29-8-70.
(iv) Motion for rencis_li_nl
T Date on  Time Remarks
Brief Subject Member which taken
motion
moved
' H. M.
Rescission of decision taken Shri R. Umanath 28-8-70 0—01 Adopted
by the House on 13-8-70
regardingsitting of the House
on 29-8-70.
(iv) Motion for Extension of Session
Date on  Time Remarks
Brief Subject Member which taken
Motion
moved
H. M.
3-9-70 0—08 Adopted



8. OATH OR AFFIRMATION

Sl Name Constituency State Language of Date
No. oath/affirmation

1. Mahant Avedya Nath Gorakhpur Uttar Pradesh Hindi (Oath) 27-7-70

2. Shri Niral Enem Khunti Bihar English (Oath) 27-7-70
Horo
3, Shri Chandulal Durg Madhya Pradesh Hindi (Oath) 27-71-70

Chandrakar




9. OBITUARY REFERENCES

sl. Name and Particulars of Date of Dateon Time Remarks
No. Membership death which taken
reference
made
. . H. M.
1. Shri P. Govinda Menon, 23-5-70 27-7-70 )
sitting Member of Lok
Sabha
2. Shri D. Ering, sitting 21-6-70 27-7-70
Member of Lok Sabha.
3. Shri N.B. Maiti, Member 20-5-70 27-7-70 After obitvary re-
of the Second Lok Sabha » 0—41 ferences, the House
, was adjourned for
4. Shri Mehr Chand Khanna, 4-6-70 27-7-70 the day.
Member of the Third
Lok Sabha,
5. Shrimati Leela Ray, Mem-} 12-6-70°~ 27-7-70
ber of the Constituent i
Assembly. :
6. Shri K.V. Ranga Reddy, 24-7-70 27-7-70
Member of the Provi-
sional Parliament.
7. Shri Pattom A. Thanu 26-7-70 29-7-70 0—16
Pillai, Member of the
Constituent Assembly.
8. Maharaj Trailokyanatht 9-8-70  10-8-70  0—01
Chakrabarty, freedom
fighter of wundivided
India.
9. Shri K.P. Kutti Krishnan 5-8-70 12-8-70 0—07
Nair, Member of the
Second Lok Sabha.
10. Shri K.V. Jivaraj Hegde, 27-8-70 28-8-70 0—08

Member of the Central
Legislative Assembly.

10. PAPERS LAID ON THE TABLE

(i) By Government . . . . .
(iii) By Private Members . . . . .

21
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11. PERSONAL EXPLANATIONS UNDER RULE 357

) ) Name of member Time
SL.No . Brief Subject who made the per- Date taken
sonal explanation
H. M.

1. Certain statements about Shri Bal Raj Shri Bal Raj Madhok 21-8-70 0—03
Madhok made in the House by
Shri Shashi Bhushan on 20-5-70.

2. Vote recorded by Shri Ramshekhar Shri Ram Shekhar 4-9-70 0—02
Prasad Singh, on the Constitution  Prasad Singh
(Twenty-fourth Amendment) Bill,
1970, from the seat of Dr. P. Mandal,
on 2-9-70.

12. PETITIONS

Presented by Members e .. 3
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14. QUESTIONS
) ‘Starred
Number of Questions put down in Question Lists
Number of Questions orally answered
(H) Unstarred
Nl;g:lelcller of Questions put down in Question Lists and written answers furni-

(iif) Shert Netice
Number of Questions put down in Question Lists
Number of Questions orally answered

. . - . .

24

772
130

4,966

10
10
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(iv) Hdlf-an-Hour Discussions arising out of Answers to Questions

Sl Brief Subject Name of member who Date Ministry / Depart-
No. raised discussion ment

1. Constructions of Fertilizer Shri Onkar Lal Bohra 31-7-70  Petroleum & Chemi-
Plants in India. cals.

2. Contract with Japan for Shri S.R. Dmani 5-8-710  Foreign Trade.
ore export.

3. Reductionin Cement  Shri Shri Chand Goyal 7-8-70 Industrial Develop-
Prices. : ment and Internal

Trade.

4, Alleged involvement of Shri E.K. Nayanar 10-8-70  Finance.
Kerala Muslim League
in smuggling racket.

5. Indo-Nepal Trade Talks Shri N.K.P. Salve 12-8-70  Foreign Trade.

6. Supply of Soviet arms Shri Samar Guha 14.8-70  External Affairs.
to Pakistan in defiance
of assurance.

7. Increase of  WNaxalite Shri Hem Barua 27-8-70 Home Affairs.
activities in the coun-
try.

8. Restrictions on Indians Dr. Sushila Nayar 28-8-70 Law and Social

to take wine in big
hotels in Delhj.

Welfare.
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17. SPEAKER

Subject

Date

Fixation of sitting of the House on 3-9-70 .

26-8-1970

30



18. STATEMENTS BY MINISTERS

(+) Suo-Motu statements made/lnid under Rule 372_

SL Subject Name of Minister Date Time
No. : taken
1 2 3 4 5
H.-M.
¢]1, Strike of certainstaffonthe South Shn Gulzari Lal Nanda 29-7-1970  0-01
Eastern and North East Fron- '
tier Railway.
*2. Location of Second Steel Plant. Shri Bali Ram Bhagat 30-7-1970 0-01
in Orissa. ' : St
»3,  Establishment of Cotton Corpora- Shri Lalit Narayan: Mlahra 31-7-1970  0-01
tion of India.
4. Government business for the week Shri K. Raghuramaiah 31-7-1970  0-36
commencing the 3rd August, =~
1970.
5. Indo-GDR relations Sardar Swaran Singh 3-8-1970 0-02
6. Government business for the Shri K. Raghuramaiab 7-8-1970  0-35
week commencing the 10th Au.
gust, 1970.
7. Manufacture of a Car in the Pub- Shri Dinesh Singh 10-8-1970 - 0-04
: lic Sector.
“% 48 Prices of Drugs Dr. Triguna Sen 1181970  0-05
9  Accident of Trains .near the -Shri Gulzari Lal Nanda . 13-8-1970 0-03
down distant signal of Khaga
station of Northern Railway on
12-8-1970.
10. Government business fortheweek Shri P. Parthasarathy 14-8-1970  0-16
commencing the 18th August,
1970.
11. Treaty signed between the Sardar Swaran Singh 14-8-1970 0-18
Federal Republic of Germany
and the USSR in Moscow on
the 12th August, 1970.
0-03

12. Scooter Project in the Public Sec- Shri Dinesh Singh 18-8-1970
tor.

sStatements were laid on the Table.
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13.

14,

15,

16.

17.

«18.

1g.

29,
21.

22,

23,

*26.

Investigations into reports about Shri Jagjivan Ram 19-8-1970
air dropping of Chinese language

leaflets in certain parts of

Rajasthan.

Students’ participation in the af- Dr,. VK.R.V. Rao 20-8-1970
fairs of Universities.

Postponement of examinations in Dr. V.K.R.V, Rao 20-8-1970-
the Banaras Hindu University.

Government bussiness for the week Shri K. Raghuramaiah  21-8-1970
lcao_Emenctng the 25th August,
9

Government bussiness for the week Shri K. Raguramaiah 28-8-1970
Tt;:'}:&nmns the 31st August,

Clarifying certain Information Shrl Ram Niwas Mirdha 28-8-1970
given to the House on 30-7-1970
regarding killing of four Hari-
jans in village Tamdi in Sambal-
pur District of Orissa.
Indian Airlines Fokker Friendship Dr. Karan Singb 31-8-1970

aircraft VI-DWT missing since
29-8-1970,

Closure of S.S. Light Railway. Shri Gulzari Lal Nanda 31-8-1970

Accident to Indian Airlines Fok- Dr. Karan Singh 1-9-1970
ker Friendship aircraft VT-DWT 8
on 29-8-1970.

Statehood to Manfpur and Tri- Shrimati Indira Gandhi 3-9-1970
pura.

Himachal Pradesh. Shi;i Krishna Chandra 3-9-1970
ant

Clarifying certain information Dr. V.K.R.V. Rao 30-9-1970
given to the House on 10-8-1970
in response to Calling Attention
regarding the delay in payment -
of Salaries to the University and
College teachers in West Ben-

Clarifying  certain information Shri Vidya Charan Shukla  3-9-1970
given to the House on 19-5-1970
in response to Calling Attention
regarding the reported Misap-
propriation at the London
Branch of the Central Bank of
India.

Second supplementary statement Shri Siddheshwar Prasad 4-9-1970
on the flood situation inthe
country.

H.-M,
0-01

0-03
0-01

0-29

0-29

0-05

0-21

0-03

sStatements were lald on the Table.



33

(ii) Correcting information under Direction 16

st. Brief Subject
No. At

Name of Minister

Date

Time
taken

+]. Correcting the answer given on
11-5-70 to the supplementaries
on Starred Question No. 1536
regarding allotment of Govern-
ment quarters to Government
employces.

2. Correcting the answer given on
%T-‘T -70 to Starred hQu:_mion No.
regarding search of baggage
of officers accompanying the
President by customs authori-

ties at Palam on 22-6-70.

3, Cc;r_;e_g’tomg the anps;er given on
a supplementary o
Starred Question No.:2H4 m-
garding export of jute to Euro-
pean Econemic Community.

Shri Parimal Ghosh

Shri Vidya Charan Shukia

Shri Lalit Narayan Mishra

10-8-1970

31-8-1970

2-9-1970

001

0-01

*Statements were laid on the Table.



19. STATEMENT SHOWING TIME TAKEN ON
VARIOUS KINDS OF BUSINESS

Time Percen-
taken tage to
Business the total
time
H-M.
BILLS—

(a) Government Bills . . . . . . . *32-06 17.7

(b) Private Members® Bills . . . . . . . 6-14 34
BUDGET—

(a) Railway Budget - . . . . . . 3-38 2.0

(b) General Budget . . . . . . . 2-04 1.1

(c) Budget in respect of State under President’s rule . . $7-50 4.3
CALLING ATTENTION NOTICES (Rule 197) . . . . 12-58 7.2
DISCUSSIONS—

(2) Half-an-Hour Discussions (Rule 55) . 6-09 34

(b) Short Duration Discussions (Rule 193) . . . - 21-30 11.9
MOTIONS—

(a) Motions (Rules 191 & 342) . . . . . . 23-12 12.8

(b)Motion of No-confidence in the Council of Ministers (Rule

198) - . . . . . . . . . 9-20 5.3
QUESTIONS . . . . . . . . . . 27.41 15. 3
RESOLUTIONS—

(a) Statutory Resolutions . . . . . . @

(b) Private Members' Resolutions . . . . . 5-00 2.8
STATEMENTS (Rules 357 and 372 and Direction 16) . . . 3-48 2.1
OTHER MATTERS, such as Paperslaid on the Table, Questions

of Privilege, Obituary References, etc. . . . 19-23 10.7
TOTAL . . . . . 181-05 100.0

sIncludes time taken on Statutory Resolution (vide S. No.2 of Statement 15 (i), p 26)
which was discussed together with the motion for consideration of the related
Government Bill (vide 5. No. 13 of the Statement 2 (i), p (5).

tIncludestime taken on Statutory Resolution (videS.No. 1 of Statement 15 (i), p 26),
which was discussed together with Budget in respect of the State of West Bengal [vide
Statement 5 (iii), p 16].

@Statutory Resolutions (vide S. Nos. 1 and 2 of Statement 15 (i), p 26) were
discussed with the Budget in respect of the State of West Bengal and motion for
consideration of the related Government Bill. Time taken has been shown against
Budget in respect of West Bengal and the related Govt. Bill respectively.
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